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Sugar Industry

1196. Thakur Jugal Kishore Sinha:
Will the Minister of Labour be pleased
to state:

(s) the number of employees in
sugar industry in 1953-54; and

(b) the number of them enrolled
as members of IN.T.U.C. and other
Central and Independent Trade Unions

in 1953-54 ?

The Minister of Labour (Shri Khan-
dubhai Desal): (8) According to the
returns received under the Factories
Act, 1948, from ten Part ‘A’ States and
four Part ‘C’ States of Ajmer, Delhi,
Coorg and Andaman and Nicobar Islands
during the calendar year 1953, the averace
daily employment was 8:,760. The
corresponding figure of employ n:1t during
the first half of 1954 was 76,648.

(b) Verified Memberships fizures as on
31-3-1954.

Indian National Trade Union Congress
38,264.

Hind Mazdoor Sabha did not submit
the return of the membership of its affiliated
unions for the year ending 31-3-1954 and
thz All India Trade Union Congress
submitted the return in January 195§
although it should have been submitted in
September 1954. Therefore no verifica-
tion of its membership could be under-
taken. United Trade Union Congress
did not mention membership of its affiliated
unions in their return.
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Railway Quarters

1199. Shri P. Subha Rao : Will the
Minister of Railways be pleased to
state:

(a) the cost of building 20 units of
Railway quarters in the Diplomatic
Enclave at New Delhi and the cost of
land and dcvelopment charges  sep-
arately;

(b) whether the land belong to
Government or it has been purchased;

(¢) the amount of rent to be realised
from the occupants;

(d) whether there is a deviation in
the actual cost of the building from
that laid down by the Committee of
Experts; and - . ‘

(e) if so, the reasons therefor ?

The Parliamentary Secretary to
the Minister of Railways and Trans-
port (Shri Shahnawaz Khan) : (a)
and (b). Only 19 units have so far been
built and one is still under construc-
tion.

The approximate cost of the 20 units
including out houses, garages, sanitary
and electrial fittiags, is Rs. 9°1 lakhs.





